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in Chhatisgarh

The, Lok Sabha reassembled after
Lunch at Half Past Fourteen Hours of
the Clock,

[Mgr. DepuTY-EpPEARER in the Chair]

RE, FAMINE CONDITIONS IN
CHHATISGARH, MADHYA PRA-
DESH
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Re, Starveblon g3

deaths in Rajasthan

RE. REPORTED STARVATION
DEATHS IN RAJASTHAN

SHRI KRISHNA CHANDRA HAL-
DER (Ausgram): I want to make a
submisgsion.

MR, DEPUTY-SPEAKER: If 1
depart a little bit, everybody takes
advantage,

SHRI KRISHNA CHANDRA HAL-
DER: 1 gave notice under rule 337.
News has appeared in the papers that
seven persons have died of starvation
i Rajasthan. So, I want to draw the
attention of the Government through
you and request the Minister of Agri-
culture and Irrigation to make a state-
ment and to supply adequate food to
Rajasthan.

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): In the list of
business for last session Shri Raghu
Ramaiah had mentioned the Urban
Property Ceiling Bill as one which
was supposed to come here for enact-
ment. Now in this Government speech
it has been mentioned that it would
be Urban Land Ceiling Bill, and not
Property Ceiling Bill. Since Bulletin
Part IT has been published by the Lok
Sabha Secretariat only the other
day, 1 want to draw your
attention to the great discrepancy
between the two. I want L0 know
whether it would be the Urban Pro-
perty Ceiling Act or only Urban Land
Ceiling Aet, 1 want to mention that
they are deceiving the people all the
time.



